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RE. STATEMENT BY PRIME MINISTER
MR SPEAKER : After the Calling Atten-

tion Notice and the papers are laid the

Prime Minister will make a statement on the

border situation.

CALLING ATTENTION TO MATTER OF
URGENT PUBLIC IMPORTANCE

DirsrOULTIES FACED BY SUGAR PFACTORIES AND
cANE GROWERS 18 UP AND oTHER sTATES

SHRI NARSINGH NARAIN PANDEY
(Gosaklipur) : Sir, I call the attention of
the Minister of Agriculture to the following
matter of urgent public importance and
request that he may make a4 statement
thereon :

«The reported difficultics faced by sugar
factonies and cane growers mm UP and
other States owing to sugarcane price having
been fixed by the government at a lower
level than the recovery price,”

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF-
SHER SINGH) : The Government of India
fix only the minimum price of sugarcane
payable by vacuum pan sugar factonies. ‘The
actual price to be paid 1s settlled between
the sugarcane growers as sellers and sugar
factories as buyers, The minimum sugar-
cane price is determined after taking into
account the recommendations received from
the Governments of the sugar producing
States, Amsociations of Sugarcane growers and
Sugar Industry, Agricultural Prices Commis-
sion, etc. In fixing this price various factors
such as the cost of production of sugarcane,
the return to the grower from alternative
crops and the general trend of prices of
agricultural commoditics, the availability of
sugar to the consumer at a fair price and the
price at which suugar produced from sugar-
cane js sald by producers of sugar, are also
taken into account.

For sugarcane purchased vacuum
pan sugar factories during the 1971-1972
season, the Government after careful consi-
deration of all aspects have decided to
continue the basic minimum sugarcane price
at Ra, 7.37 per quintal linked to a recovery of
9.4 percent or less with & premium of 6.6
paise per quintal for every incresse of 0,1
peroent fn recovery above 9.4 percent.
Goverament did oot consider it necessary to
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increase the minimum price of sugarcane as
this would have pushed up the sugar prices
further. Increase in the statutory minimum
price would have also repercussions on the
prices of other competing crops therchy
aggravating the inflationery trends.

The minimum price fixed is expected
to be only a npational price as it has heen
made clear to the sugar industry that they are
expected to pay a higher price for sugarcane
than the minimum fixed by the Government,
in view of the higher realisations they are
getting at the present level of sugar prices.
As per information received form the indus-
try it is understood that they propose to pay
sugarcant as under;—

Rs. per quintal
West U.P. 8.50
Central U.P. 8.00
East U.P. 8.00
Punjab 9,00
Haryana upto 8.50
Maharashtra 11.50 ex Feld.
Mysore 9.50 to 11.50
Andhra Pradesh 9,00
Tamil Nadu 7 50 to 8.00
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